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COURT NO. 1    
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE R.V. EASWAR

AT 10.30 A.M.

1. ITA 2026/2010 COMMISSIONER OF INCOME TAX-VI, DEEPAK CHOPRA, HARPREET  
NEW DELHI SINGH AJMANI, AJAY VOHRA,
VS. USHA INTERNATIONAL LIMITED ROHIT JAIN, KAVITA JHA, AMIT

SACHDEVA, SOMNATH SHUKLA

COURT NO. 4      
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 10.30 A.M.

1. LPA 116/2012 MOOLCHAND KHARAITI RAM HOSPITAL SANJAY PARIKH, MAMTA 
KARAMCHARI UNION SAXENA, ABINASH K. MISHRA
VS.MOOLCHAND KHARAITI RAM BUSHNA PARVEEN, SHANTI BHUSHAN,
HOSPITAL & AYURVEDIC RESEARCH RAJ BIRBAL, RAAVI BIRBAL
INSTITUTE & ORS.

2. LPA 210/2012 MOOLCHAND KHARATI RAM HOSPITAL SHANTI BHUSHAN, RAJ BIRBAL, 
& AYURVEDIC RESEARCH INSTITUTE RAAVI BIRBAL,  SANJAY PARIKH, 
VS.MOOLCHAND KHARATI RAM MAMTA SAXENA, ABINASH K. MISHRA,
HOSPITAL KARAMCHARI UNION & ORS. BUSHNA PARVEEN, V.C. JHA, 

SONIA SHARMA

COURT NO. 34    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 02.15 P.M.

1. CRL.A 123/2012 MUKEEM & ANR. K.S.SINGH, RAHUL SINGH, TRIPTA
   CRL.M.B. 194/2012 VS. STATE (NCT OF DELHI) SINGH, MADHU SHARMA, SANJAY LAO

2. CRL.A 208/2012 KHALID SATISH TAMTA, RUCHI KAPUR
   CRL.M.B. 342/2012 VS. STATE SANJAY LAO
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COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

1. BAIL.APPLN.1097/2012 C ADLAKHA R.N. MITTAL, RAJ KAPOOR, MANOJ
VS. STATE THR. NCT OF DELHI KUMAR, M.N. DUDEJA, KHALID AKHTER,

VIVEK AGGARWAL

    HIGH COURT OF DELHI                            
    20th SEPTEMBER, 2012                           REGISTRAR (LISTING)


